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THEMINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLEENERGY
(SHRI RATKUMAR SINGH): (a) The Government has set a target of installing 175 GW of
renewable energy capacity by the year 2022

(b) A total of 80.04 GW of renewable energy capacity has been installed in the
country as on 31.05.2019. Further, renewable energy projects of 24.08 GW capacity are

under various stages of implementation.

(¢)  The renewable energy projects such as solar and wind are awarded through

transparent bidding process based on guidelines 1ssued by the Government.

(d) Atotal of 29.41 GW of solar power capacity has been installed in the country as
on31.5.2019. Further solar energy projects of 49.27 GW capacity are under various stages
of bidding and implementation. However, major constraints in the installation of the solar
plants in the country are availability of land, transmission/evacuation system, purchase
of power by DISCOMSs, lack of interest by some of the State Governments/UTs, etc.

Replacement of batteries of solar street lights

1219. DR. ASHOK BAITPAT: Will the Minister of NEW AND RENEWABLE ENERGY
be pleased to state:

(a) whether Government has any plan to replace batteries of existing solar street

lights installed under various Government schemes;
(b) if so, the details thereof, and
(c) if not, the reasons therefor?

THEMINISTER OF STATE OF THE MINISTRY CF NEW AND RENEWABLEENERGY
(SHRI RAJKUMAR SINGH): (a)to (¢) The solar street lights mstalled under the schemes
operated by the Ministry of New and Renewable Energy are generally covered with

Comprehensive Maintenance Contract (CMC) for a period of 5 vears.

Currently, there 1s no provision for replacement of batteries after expiry of CMC
period through Government support. Replacement of batteries after expiry of CMC period
1s the responsibility of the beneficiary.

Allocation of Stand Alone pumps under KUSUM Scheme

1220. SHRI G VL. NARASIMHARAO: Will the Minister of NEW AND RENEWABLE
ENERGY be pleased to state:

(a)  whether Government proposed allocation of stand alone solar pumps under
Component-B under the Kisan Urja Suraksha evam Uththaan Mahabhiyan (KUSUM)

Scheme, State-wise;



